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rates of i!lter_ to .jenete. nommai-
ed by the state Governments fih 
pubUc distribution Of essential com-
modities ... 

. ~hO~aiI of ~ 
1620. SHRI ARJUN SETHI: 

'_1 R..~ :{i~TIA': 
SHRI D. P. JADEJA: 
'SHltI It. PRADHANI: 

. " 

wm the Minister of STEEL AND 
NttNES be p1eased to -state: 

. ',:' ... "> 

(a) whether it 18 a faCt that Gov-
ernment had projected Ilt ·the begin-
ning of current financial year that the 
steel shortfall would be 1.4 million 
tonnes compared to the estinlated 
weinand and had planned to meet the 
gap by imports, both under the bufter 
import scheme and the 'back to back' 
import scheme, roughly in equal pro-
portion's; 

(b) if so, whether it is also a fact 
that the gap has -further .widened by 
the production loss in the last 6 
months; and 

(c) if so, to what extent and the 
rea,sons Uiereof? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) to (c). 
In order to meet the gap between in-
digenous production and demand, Gov-
ernment have been following a libe-
ral import policy. In addition to the 
imports by SAIL under the 'Buffer' 
and 'Back to back' schemes, actual 
users have also been given the facili-
ty of direct imports under the a uto-
matic licensing of 'Restricted' it0m·s 
and a few items under Open General 
Licence. It is expected that ,,,ith all 
theSe imports the gap wauld be met. 

It is true that at Jhe begining of 
the year sAIL had planned to import 
1.46 million tonnes in all of ~';hich 
6,92,000 tonnes were to be under the 
buffer ·scheme. While the imryorts 
under the b,uf!er IK:heme will h~ as 
planned, back to back imports dl~pen~ 
on the registration by interp.sted 1=l ... tual 

'" ~ ,: 

unders with SAIL. From the tread 
of registration so far, it appears that 
there may not ''be Deed 'fOl"abJ' ,upward 
revision of the imports planned ear-
lier . 

The actual shortfall in production 
of saleable steel as compared 10: ~the 
target during the six months April-
September, 1980 'm the' integrated 
steel plants has been' 7~891000' -tonn ... 
The 'main reasons· 1o~ tbii shdrtfall 
are inadequate 'availability of cdklng 
coal and sever shortage of power. . 

Amount asked for by GOvernment 01 
Tamil Nadu from ,LIC 

1621. SHRI C. CHINNASWAm: 
Will the Minister of FINANCE be 
pleased to state: 

(a) wllether Government of Tamil 
Nadu has asked Life Insurance Cor'-
poration to finance Rs. 95 coore pro-
grammt7 of construction and renova-
tion of school building in the State; 
and 

(b) if so, the Government~s reac-
tion in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SfIRI 
MAGANBHAI BAROT): (8) Yes, Sir. 

(b) The statutory framework for 
LIC's investments provides that not 
less than 75 per cent of annual ac-
cretions to the LIC's Controlled Fund 
shall be invested in Government Secu-
rities, other approved :;ecurities and 
loans for socially oriented schemes. 
The social1y oriented schemes for 
which the LIe lnay give loans have 
been settled in consultation with the 
Planning Commission and in this sec-
tor the LIe gives loans to the follow-
ing:-

(i) State Governments for hous-
ing. 

(ii) Housing and Urban Develop-
ment Corporation (HUDCO). 

(iii) Apex Cooperative Housing 
Finance Societies. 

(iv) state Electricity Boards. 
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(v) Water Supply and Sewerage 
Schemes. 

(vi) Sugar Cooperatives. 

(vii) Industrial Estates. 

(viii) State Road Transport Corpo-
rations. 

Schemes for construction and renO-
vation Of school buildings are not in-
cluded in the socially oriented sche-
mes fOr which the LIC may grant 
loans. 
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Demand and supply 01 Coarse Cloth 

1623. SHRI K. P. SINGH DEO: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) the lPer capita availability of 
coarse cloth in the country vis-a-vis 
demand and how much ot its is being 
produced by the Mills and the hand-
100m sectors respectively; 

(b) whether it is a tact that mi11a 
are reluctant to undertake manufac-
ture of coarse cloth being non-profit-
able; and 




